
17.03.2025  JUDGEMENT OF PRONOUNCEMENT 

         COURT NO. 35 

     HON'BLE MR. JUSTICE SAURABH BANERJEE 

 

 
TO JOIN VC : 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9   

 

AT 10:30 AM 

 

 

 

1. CRL.M.C. 1327/2025 & CRL.M.A. 5884/2025-Stay 

 

 ANUJ AHUJA                 .....Petitioner 

Through: Dr. Amit George, Ms. Ananya Sikri, Ms. Medhavi Bhatia, 

Ms. Ibansara Syiemlieh, Mr. Dushyant K. Kaul and Ms. 

Rupam Jha, Advocates 

    Versus 

 

 SUMITRA MITTAL          .....Respondent 

Through: Mr. F. K. Jha and Mr. Gaurav Jha, Advocates 

  

2. CRL.M.C. 1341/2025 & CRL.M.A. 5921/2025-Stay 

 

 ANUJ AHUJA                .....Petitioner 

Through: Dr. Amit George, Ms. Ananya Sikri, Ms. Medhavi Bhatia, 

Ms. Ibansara Syiemlieh, Mr. Dushyant K. Kaul and Ms. 

Rupam Jha, Advocates 

    Versus 

 

 RAJESH MITTAL          .....Respondent 

Through: Mr. F. K. Jha and Mr. Gaurav Jha, Advocates 

 
       

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc9

